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Thhe Deputy Minister of Finance
(Shri A. C. Guha): (a) and (b). No
border Customs check-oosts exist on
the Indo-Tibetan border. On the Indo-
Sikkim border, through which alone
the main trade routes between India
and Tibet pass, there are two West
Bengal police check-posts: one at
Rangpo and the other at Pedong in
Darjeeling District.
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The Deputy Minister of Defence
(Sardar Majithia): (a) The informa-
tion is not readily available, but the
number of camping grounds is 38.

(b) Yes.

(¢) In about a month’s time the
matter will be finalised.

LoaN TO STATE CO-OPERATIVE BANKS

*2512. Th. Jugal Kishore Sinha: Will
the Minister of Finance be pleased
to state whether the Reserve Bank of
India has made it a condition pre-
cedent that trading activities should
be given up and banking business
carried on exclusively before granting
any loan to State Co-operative Banks?

The Deputy Minister of Finance
(Shri A. C. Guiaa): No, Sir. However.
while abstention from trading activi-
ties has not been made a condition

14 MAY 1954

Written Answers 2922

precedent, it is the policy of the Re-
serve Bank to discourage State Co-
operative Banks as well as Central
Cotoperiatiye Banks ffrom: undertak-
ing trading activitiea along with
their banking activities as the com-
bination 'of trading and banking is
fraught with danger.

SCHEDULED AREAS

*2522, Shri Sanganna:. Will the
Minister of Home Affairs be pleased
to state:

(a) whether the Governors and
Rajpramukhs of the States having
Scheduled Areas have submitted their
reports for 1953 regarding the a<-
ministration of those areas in 1953 1o
the President as required under the
Constitution; and

(b) if so, what is the general econo-
mic position of the Scheduled Areas
during this period?

The Deputy Minister of Home
Affairs (Shri Datar): (a) and (b).
The Report has been received only
from Madhya Bharat and it is under
examination. Other States have heen
asked to expedite the submission of
the rcports.

INcOME-TAX (MIDNAPUR DISTRICT)

#2523, Shri N. B. Chowdhury: Will
the Minister of Finamnce be pleased to
state:

(a) the amount of income-tax rea:
lised from the Midnapur District dur-
ing the last five years, year-wise; and

(b) the average annual amount of
income-tax realised from the rice-mill
owners of this District during this
period?

The Deputy Minister of Finance
(Shri M. C. Shah): (a2) The amount
of income-tax realised from the Mia-
napur District during the last five
years is:

1949-50 ... Rs. 4,59,000
1950-51 ... Rs. 6,20.000
1951-52 Rs. 6.17,000
1952-53 .. Rs. 7.24.000
1953-54 . Rs. 6,81,000





